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implementation would be .taken after 
a decision in the maitter is taken by 
the State Govt. 

While clearing the project, firm an• 
nual energy gcnera\ion was assessed 
as 1040 million units and cost of 
generation at 14.4 paise per Kwh. 
This cost of generartiion is very much 
cheaper in comparison to the cost of 
generation from 1thermal stations. 

Block Headquarter Shaving P.C.Os. 

1375. PROF. NARAIN CHAND 
PA.RASHAR: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) whether all the Blo:::k Head· 
quarters for 5011 Blocks of the coun· 
try have been provided P.C.Os, ~ 
Block Headquarters has been accep· 
ted as a category station for the pur· 
pose of rthis facility by Government; 

(b) i1 not, the number and nan1es 
of Headquarters which are f.1ill with-
l)Ut this facility; and --(c) the likely daite by which 
P.C.Os. would be provided io all the 
remaining Block Headquarters? 

THE MINISTER OF STATE IN 
THE :MINIS.TRY OF COMJVIUNICA~ 
TIONS (SHRI YOGENDRA MAK· 
WANA): (a) No~ Sir. It is presu-
med that ,the Member is referring to 
'the Conununity Development Blocks 
in the country. 

(b) The information is given as 
per An.nexure. 

(c) The P.C.Os in the remaining 
Block Headquarters will be provided 
progressively during the Plan perio~ 
taking into consideration the finan-
cial/material con~traints and other 
prioriti~. 

STATEMENT 

Number and nanies of Blcxck Head-
quarters without P. C.Os. fa.ciliti,. 

SL Name of Block 
No. Headquarters. 

(BIHAR CIRCLE) 

1. Badagaon 
• 

2. Inchargarh 
3. Bahragora. 
4. Mazhgaon 
5. Sa:tgawn 
fS. Tandwa 
7. Birni 
8. Madhuban. 
9. Thakraha 

10. Bhandana 

(JAMMU AND KASHMIR 
CIRCLE) 

11. Antholi 
12. Bagatikanipur 
13. Fathapora 
14. Malanoo 
15. Namla 
16. Nowpanehi 

(MADHYA PRADESH 
CIRCLE). 

17. Koilibeda. 
18. Urchha 
19. Wadrafnagar 

(NORTH EA.STERN CIRCLE) 
(ARUNACHAL PRADESH). 

20. Kalaktang. 
21. Nafra Buragaon 
22. Lumla 
23. Tingbu Mukto. 
24. Pakka Kessa.ng. 
25. Bameng 
26. Chuyangtajo. 
27. Raga 
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:S. No. Name of Block 
Headquar,ters. 

28. Palin. 
29. Sagalee. 
30. Tali. 
31. Katorin.g. 
32. Nayapin. 
S3. Hurl. 
'34. Nacho. 
8'5. Taliha. 
~6. GenriL 
'37. Lirombas. 
·3s. Mechuka. 
.39. Turtling. 
-40. Pangin. 
41. Meriyang. 
42. Yingkion.g. 
43. Rambgango. 
44. Wakro. 
·45. Hayu1iang. 
--46. Hawai. 
47. Dambuk. 
48. Hunlukronlia. 
-49. Pangshanwakha. 

(ASSAM) 

50. Karara. 
'51. Pulertal. 
. 52. Mahakal . 
'53. Bhurbandha. 
M. Dekargarah. 
55. C.inamara. 
56. Rad beta. 
~7. Koka'.Path:-lr. 
'.58. Berangbari. 
·59_ Un.ipanai. 
,ffl). Titaguri. 

(MANIPUR) 

'61. Tamei 
82. Ra.orangsabal. 

ASVINA 20, 1904 (SAKA) Written An.rwen 

S. No. Name of Block 
Headquarters 

(MEGHALAYA) 

63. Resubelpara. 
64. Daimba Reng'ing. 

(MIZORAM) 

65. Rangnuam. 
66. Thingsu:Lthiah. 
67. Ngopa. 
68. Khawzawl . 
69. Lungdar. 
70. LW1gsen. 
71. Bunghmun. 
72. Lokicherra . 

(NAGALAND) 

73. W akching. 

(TRIPURA) 

74. Bogafa. 
75. Bulianpasa. 

( Orissa Circle) 

76. Poctia 
77. Dasmathpur. 
78. Bandhugaon. 
79. Ramanguda. 
80. Kudumulugu. 
81. Khoirput. 
82. Kl'ishna Prasad. 

(U. P. Circle) 

83. Bhetwa. 
84. China yalisour. 
8'5. Dha.ri. 
86~ Dilan. 
87. Ekka. 
88. Mori. 
89. Nidura 
90. Salharpur. 
91. Yamkeshwar. 
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s. N, Name of Block 
Headquarters 

(West Bengal Circle) 

92. Bedrabad 
93. Balurghat. 
94. Bagada. 
95. Ch ha1.inasole 
96. Chandipur. 
97. Cha pore 
98. Gidni. 
99. Maj ilishpur. 

100. Rohini. 

IostaUation of P.C.OS. in HimacbaJ 
Pra.da9h 

1376. PROF. NARAIN CHAND 
P AR.ASHAR: Will the Minister of 
COMMUNICATIONS be pleased to 
sta,te: 

(a) the names of the places in 
Himachal Pradesh for which category 
staltion certificates have been submit. 
~ to the P &T Authority for the in-
stallation of P.C.O. during .the l ast 
three years including t he current 
financial year (to date); 

(b) the names of such places 
among them for which P.C.Os. (i ) 
have since been sanctioned, (ii ) are 
under consideration for sanction; and 

(c) the likely date of installation 
in each case for sanctioned P.C.Os. 
and tt:Jhe da,te of sanction for those 
which are under consideration? 

THE MINISTER OF STATE IN 
THE lVIlNISTRY OF COMMUNICA-
TIONS (SHRI YOGENDRA MAK-
WANA): (a) The names of such 
places are given below:-, 

l. Thll. 
2. Chamukha. 
3. Karour. 
4. Piplu. 
5. Jungle Beri. 
Ej. K.aroha. 

(b) (i) The P.C.Os. have since 
been sanctioned for the following, 
places. 

1. K.arour 

2. Chamukha (Local) 

3. Jungle Beri. 

4. Piplu (Local) 

5. Karoha (Local). 

(ii) Does not arise &nee the 
PCOs· have been sanctioned. 

(c) The P.C.O. at Jungle Beri is. 
functioning already. The other 
P.C.Os. are likely to be installed in 
the current financial year on receipt 
of the requisite stores·. 

The .case of Thil could not be ap-
proved as it does not fulfil the condi-
tion of minimum revenue. 

Britania Industries Limited 

1377. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of LAW, 
JUS.TICE AND COMP ANY AFFA-
IRS be pleased t o ref er to the reply 
given to Unstarred Question N o. 
1861 on 20th July, 1982 regarding 
Britannia Indu.st ries Limited and 
state: 

(a) whether .the enquiry institut ed 
against Britannia Industries Limited 
into ;the allegations of restrictive 
trade practices 'has since been comp~ 
leted; 

(b) if s.o, its outcome; and 

(c) the action taken or propo.sed' 
.to be taken a.gain.st t.his company? 

THE DEPUTY MINISTER IN 'URE' 
MINISTRY OF LAW, JUSTICE AND· 
COMPANY AFFAIRS (SHRI GliU-
LAM NAB! AZAD): (a) The enqui-
ries in ques.tion . have not yet been 
completed by the Comminion. 

(b} and (c). t:>~ nat arise. · 




